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(f) if the answer to part (e) above be in the 
negative, what are the reasons for making an 
exception i'n the case of this hospital? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRI 
JAGDAMBI PRASAD YADAV): (a) The 
qualifications prescribed for the post of 
Medical Superintendent of the Lala Ram 
Sarup TB Hospital are: — 

1. Graduate in Medicine 

2. Post-Graduate   qualification   in 
Tuberculosis 

3. 10 years' experience of having 
worked in a Tuberculosis Hospital. 

 

(b) Yes. Dr. H. B. Dingley the present 
Medical Superintendent of the Hospital 
graduated in Medicine from K. E. Medical 
College, Lahore in the year 1941 and was 
awarded the Certificate of Honours in the 
subject of Physiology and Pathology. He post-
graduated in Tuberculosis and Diseases of the 
Chest in the year 1944 in Madras. He has been 
in the service of the Tuberculosis Association 
of India since 1944, first as Medical Officer 
i'n the New Delhi T. B. Centre from 1944—
47, then as Senior Medical Officer in the Lady 
Linlithgow Sanatorium, Kasauli from 1947 to 
1953 and thereafter as Medical 
Superintendent in the Lala Ram Sarup T.B. 
Hospital, Mehrauli, New Delhi. 

(c) Does not arise. 

(d) Yes. 

(e) No. 

(f) Lala Ram Sarup T.B. Hospital is 
under the administrative control of 
Tuberculosis Association of India, which is 
voluntary organisation. The Tuberculosis 
Association of India have appointed Dr. H. B. 
Dingley to the post of Medical 
Superintendent. 

T. B. Hospital. Mehrauli 

2113. SHRI V. VENKA: Will the Minister 
of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether it is a fact that the T.B. 
Hospital at Mehrauli in Delhi gets grants 
from the Central Government to meet the 
deficit in its expenditure in addition to the 
money it gets from the treatment of Gov-
ernment employees; 

(b) if so, what were the amounts of grant 
given to the hospital during the years 1975-
76, 1976-77 and 1977-78; 

(c) what was the amount received 
by the hospital from various Minis 
tries (Departments for the treatment of 
their employees during the above 
period; 

( i) whether Government have received 
any complaint about the misuse of funds by 
the Hospital authorities; and 

(e) whether Government have taken any 
steps to check the mismanagement prevalent 
in the Hospital and to ensure proper 
utilisation of funds by the Hospital; if so, 
what are the details thereof? 

THE MINISTER OF STATE1 IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI JAGDAMBI PRASAD 
YADAV): (a) Yes. 

(b) The following grants were 
given: — 

1975-76 ..        Rs. 7,47,000 
1976-77 ..        Rs. 6,90,000 
1977-78 . .        Rs. 7,31,000 

In addition an ad hoc grant of Rs. 1.85,000 
was released during 1976-77 to wipe off the 
deficit incurred by the Hospital. 

(c) As reported by the Tuberculosis 
Association of India amounts receiv 
ed by the Hospital as treatment 
charges   from     Government   agencies 
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during the years in question has been 
compiled and is given in the Statement. 

the misuse of funds by  the Hospital 
authorities. 

  

 
 

Memorandum to the Prime Ministerby 
the Students of the RohtakMedical 

College 

2114. SHRI AMARPROSAD CHAK-
RABORTY: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state: 

(a) whether it is a fact that the medical 
students of the Rohtak Medical College have 
submitted a memorandum to the Prime 
Minister requesting for judicial enquiry into 
the incidents of violence which have taken 
place during the period from April to June, 
1978; and 

(b) if so, what are the details in this 
regard and what action Government have 
taken in the matter? 

THE MINISTER OF STATE IN 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI JAGDAMBI PRASAD 
YADAV): (a) Yes. Some communications 
have been received in June and July 1978 by 
the Prime Minister's office. 

(b) The main demands made relate to 
complete autonomy of the Medical College 
and Hospital, Rohtak, under the Chancellor of 
the Maharishi Daya-nand University non-
victimisation of any one connected with the 
strike and a judicial probe into the violent 
incidents in the Medical College campus from 
12th April to 2nd June, 1978. The State 
Government of Haryana who are concerned 
are seized of the matter. 


